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OFFICIE O1? THE PRINCIPAL DISTRICT & SESSIONS JUDGE
/WEST DISTRICT, TIS I-IAZARI COURTS, DELHI

-r/28'8"
Nmflg0?9'}%Genl.lCirc7|fiition/\‘Vest/'l‘11C/2026 I)ated,UDe§|i

Suh.:- Compliance of direction dated 09.01.2017 ot'1lon'ble High Court of Delhi as contained in Crl. Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from H0n‘ble High Court of Delhi.

Forwarded copy of letter Nu. 24552-24612/R.R (Civil)/South!Saket/2026 dated 20.05.2026 along with its

enclosure i.c. Annexure 'A' (Record of 105 Execution Petitions for the year 2012 are identified by Record Room (Civil),
South District during the period w.e.i'. 11.05.2026 to 20.05.2026 for weeding nut) hearing Diary No. 7113 dated 05.06.2026
received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge — 04! Ld. Officer-in-Charge, Record
Rooms, South District, Saket Couns Complex, New Delhi, with the request to send the information related to the
pendency of Appcal/RevisionlCaseIl’etition/Matter, if any, of the Cases mentioned in the Annexure ‘A‘ (Record of 105

Execution Petitions for the year 2012 are identified by Record Room (Civil), South District during the period w.e.l".

11.05.2026 to 20.05.2026 for weeding out) be sent to Record Room Sessions, South District through Official E-Mail
ID : rrcivil-st@ddc.nic.in within 15 days. If the reply not received in the stipulated time, it will be presumed that
there is no Appeal/Revision/Casel1’etitionIMatter pending of the Cases as mentioned in the Annexure ‘A’ (Record of

105 Execution Petitions for the year 2012 are identified by Record Room (Civil), South District during the period

w.e.f. 11.05.2026 to 20.05.2026 for weeding out), for information and immediate compliancelnecessary action tor-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the

Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary action.

2. Branch incharge, Record Room (Civil), West District, Tis llazari Courts, Delhi.
3. Branch lncharge, Record Room (Sessions/Criminai), West District, Tis liarari Courts, Delhi.

W Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.

S. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
6. The R841 Branch, West District. Tis l-la7.ari Courts, Delhi with the request to upload the same on LAYERS.
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,/

(Harish Kumar)
District Judge (Commercial Court) - 04/

Ofiicer lncharge General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.
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OFFICE OF T1-IE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOIITH DISTRICT. SAKET COURT COt\'IPl.F.X, I\'EW DELI-II.

No. __ _/R.R(Civil)t'Soutn"Saket/2026 Dated:__ ' ‘ T _T_7__

South~East Distri t/ New Delhi District Pl-lC/ Rouse Avenue Courts!
Central THC! ’ ITHCI T\lorth~West Rohini.’ North Rohinif East Kl<.Df1\'0rth-East KKDI
Shahadra KKDI South-West Districts Dwarka New Delhi.

To.

The Ld. Principiyistrict & Sessions Judges.

Sub.: Compliance of direction dated 09.01.2317 of Hon'ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT ofDelhi Vs TariffSingh). ‘M9 ,.

Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from l~lon‘blc High Court of Delhi.

Respected Sir/Madam,

This is to apprise you that the records of 105 execution petitions for the year 2012 in
Record Room (Civil), South District. have been identified during the period w.e.f. 1 1.05.2026 to
20.05.2026, which have to be weeded out. A list ofthcse files is annexed as Annexure ‘A’.

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Offieer(s)/Oiiicial(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts! Trial Courts/any other Courts. and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.e. r:'civil-sg(¢_t.jd(Ic.nie.in within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in case no reply is received within the stipulated period of 15
days then it will presumed that there no such Appeal. Revision or any other matter in respect to the list
ofcases specified in Annexure ‘A’ is pending.

This issues with the prior approval of the Ld. Principal District 8:. Sessions Judge. South
District, Saket Courts, New Delhi.

Thanking you.

Yours faithfglly.
/. . .

‘~%i1l}‘/ i :?\ e I ‘
(Dr. Saurahh Ktrlshrestha)

District Judge-04/Officer ln-Charge,
Record Rooms, South District.
Saket Court Complex, New DelhiEncl. : Annexure-‘A’.

Copy forwarded for information to :-

1. The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.
2. Copy to Branch In-Charge of R & 1 Branch, South District with the direction to circulate and

upload the list of cases specified in Annexurc-'A' on the Layers platform of South District and
also to circulate it on the official e-mail ld's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or anyother matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge. Record Room South. New Delhi.
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LIST OF DECIDED CASES FOR WEEDING OUT OF YEAR 2012 EXECUTION 2012 OF RECORD ROOM CIVIL SOUTH DISTRICT, SAKET COURTLIOMPLEX NEW DELHI.

1349-EXE-CIVIL-Z012 I 151 2012,"! m1|~w|q|1mu KHARBANDA _ ASSARAM _ 73 30-11-2012 DNP
2 1350-EXE-CIVIL-2012 I 27 2009 SUSHILA GARIVIANI DASS SUPRENO MOFOO5 30-11-Z012 moIa 1351-EXE-CIVIL-Z012 141 _ 2012 NARAIN DAQS PRATAP SINGH VERMA 30-11-2012 ALLOWED
~‘I 13!'12:EXE-CIVIL-2012 7 154 2012 sm smua am: 7 _ i _5URA] BHAN i _V so-11-2012 AILLQIIIIED5 1353-EX_E-CIVIL-2012 I 153 2012 mum c;um\_ SURA] BI-IAN 30-11-2012 ALLOWEDIn 1354-EXE-CIVIL-2012 I 213 __ 2012 _DAL]|5Er_:<Aun _ RAIENDIER cuvm 30-11-2912 ALLOWED
7_ 1355-EXE-CIVIL-2012 119 guns M15 FERRD ALLOYS CORPORATION OYANWATI GUPTA 30-11-2012 I WITHDRAWNI
R 1356~EXE—CIVIL-2012 215 I 2010 MIS FERRO ALLOYS CORPORATION am] MOHAN sum: 39-11-2012 WITHDRAWN
9 1357-EXE-CIVIL-2012 __ 11 2009 MI5 FERRO ALLOYS CORPORATION BRIJ MDHANIGYANWATI GUPTA so-11;O21o12 wnmomwu

i 10 1 358-EXE-ClVl|.~Z012 15’ ms I I wgrgnno ALLOYS covworumou 5141 GYANWAII surm 30-11-2012 WITHDRAWN
I I I 1350-Il(E-C_|,\/IL-2012 I ,_”120 2009 I Wm/s FERRO A1_1ov§_com>0aA11qI: SMT GYANWATI sum sq-11-2012 WITHDRAWNI12 I360-EXE-CIYIL-Z012 7 _15 2009 MIS FERROALLOY5 conworwrnqu s;-11 cwmwmcum 30-11-2012 WITHDRAWN

II! I301-EXE-CIVIL-2012 7 245 I 2012 monq. smxmn _ MISHRY HOLIDAYS LTD 12107112 DNP_:4 1352-EXE-CIVIL-2012 392 __ 2011 i smgnssm memo __ I _ smrrosu new _ 12I07I12 PIALLOWED
I5 1363-EXE-CIVIL-2012 I 161 I 2012 KRISHAN KUMAR MEENA KHANNA 12107I12 PIALLOWED

‘ I6 1364-EXE-CIVIL-2012 163 _ 2011 V mas. vszm cnuqu VINOD KOHLI 12101112 PIALLQWED
I7 1 355-EXE~CIVIL-2012 2012 SWAMI GOVERDHAN_ 14:5 A, J. mumggas _ RANGERCHARJI rnnnmmg 12107712 P/_A1l.oweo
IB 1306-EXE-CIVIL-2912

191
I _V1117 2012 _ mnssn xuumn Z _ KAILASH CHANDVERMA (_ 12i07I'12 PIALLOWEDI I9I 1360-EXECNIL-2012 I 92 2012 RAM NATH TOMAR I KISHAN MANDIR 12707112 PIALLlJWED_

20 1369-EXE~ClVIL-2012 179 2012 PRITAM PRAKASH DAWAR BI-IOLLA NATH 61 ANR 12/071112 DNP_2| ‘I 370-EXE-CIVIL-2012 259 _ 2012 _ PARNASSUR PUBLISHERS RPINTERS PVT LTD LATE SH. K.C. BABBAH. 12101112 PIALLOWED
22 13 71-EXE-CI\[II.-2012 ‘__ 395 2011 11101112 ALLOWEDas 1 372-IEVI(7I'i-CIVIL-2012 , 209 2011

_ I-IUSSRATOBEGIJM s. oas I Z ASIE IAHAN 5. pas
I ms um-mm? runmsmgac 1:. co. _ _ ANJANA AHULWALIA _ 12/07/12 ALLOWED2-1 1373-EXE-CIVIL-2012 281 2012* _O MOHD. SHARID _ mnsunv uo|.|nmr5 no 12107112 gm

25 1314:12xe-c|_v|1-2012 129 2011 TARAWANTI ALL INDIA BLIND RELIEF SOCIETY I 12/07/12 ALLOWED
26 1375-EXE-CIV_IL—2012 ___ 3&2 2011 nmnesr-1 gur-1Aa __ ALL mom _a1.m|: asuer sqclm 12101/_12 ALLOWED

_2v 13715-axe-c|v||.-2912 aaq 2011 12/07112 ALLOWED
1'1 1377-EXE~CIVlL-Z012 381 2011

PHOOLWATI ALL INDIA BLIND RELIEF SOCIETY
I I

BIMLA DEVI I‘ ALL INDIA BLIND RELIEF SOCIETY 12107112 ALLOWED
29 1378-EXE-CIVIL-2012 _\ :1_\ 2011 SUBIIASI-I |<Hu|m~.5__ ALL mom BLIND RELIEF socusw _ 12l07I12 {xgowzn
30 1379-EXE-CIVIL-2012 160 Z012 DIPTY $1 OR5 ALL INDIA BLIND RELIEF SOCIETY 12|’0'lI12 ALLOWED3| 1350-EXE~CIVIL-2012 ago 201 1 JIEMANT sum __ __ KRISI-IAN KUM/IR ETC4 12/07/12 /Iuowgo_:12 1 381-EXE-CIVIL-2012 H 123 I 2011 I-IAN RIS M ETC 12107112 mmoygso55*, 1382-EXE-CIVIL-2012 7 33” 2009

7_ I HE, rsum _’ _ I _ K THAN KU ARW. _
_5HElKl-I ZAMEERAHI-IEDf 7 _ SHARDA I 12101112 SATISFIED34 _1383-EXE-CIVIL-2012 I 172 2012 J RAJIV SINDHWANI _I<lSi-IAN CHAND _ If 14-12-2012 ALLOWED35 1384-Ex§_{|v|1-2012__ W 216 2012 PRAVEEN BHASIN MIS K.f-I. HOLIDAYS IP) LTD 14-12-2012 ALLOWED
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